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ELECTIONS TO COMMITTEES 

(i) ESTIMATES COMMITTEE 

SHRI VENKATASUBBAIAH 
dyal) : I beg to move : 

(Nan-

"That the members of this House 
do proceed to elect in the manner 
required by sub-rule (I) of Rule 311 
of the Rules of ProCildure and 
Conduct of Business in Lok Sabha, 
tbirty members from among them-
selves to serve as members of the 
Committee on Estimates for the term 
beginning on the 1st May, 1969, and 
eading on the 30th April, 1970." 

MR. SPEAKER: The uestion is: 

"Tbat the members of tbis House do 
proceed to elect in the manner 
required by sub-ru:e (I) of Rule 311 
of tbe Rules of Procedure and Con-
duct of Business in Lok Sabba, 
tbirty members from among them-
selves to serve as members of the 
Committee on Estimates for tbe term 
bepnoiog on tbe 1st May, 1969 and 
ending on the 30th April, 1970." 

The motion was adopted. 

(ii) PUBLIC ACCOUNTS COMMITTEE 

SHRt M. R. MASANI (Rajkot): 
I beg to move : 

"Tbat the members of this House do 
proceed to elect in the manner 
required by sub-rule (I) of Rule 
309 of the Rules of Procedure and 
Conduct of Busioess in Lok Sabba, 
fifteen members from among them-
sclvos to serve as members of the 
Committee on Public Accouots ror 
tbe term beginning on fhe 1st May, 
1969 and coding 00 the 30tb April, 
1970." 

MR. SPEAKER: The question is : 

"That tbe members of this House do 
proceed to elcct in the manner 
required by sub-rule (1) of Rule 309 

of tbe Rules of Procedure ·and Con-
duct of Business io Lok Sabba, 
fifteen members from among them-
selves to serve as members of the 
Comrniltee on Public Accou;lIs for 
the term beginning on the 1st May, 
1969 and ending 00 the 30th April, 
1970." 

The motion was adopted. 

SHRI M. R. MASANI : I beg to 
move : 

"That tbis House do recommend to 
Rajya Sabha that Rajya ~ a do 
agree to nominate soveo members 
from Rajya Sabha to associate with 
the Committe. on Public Accounts 
of the House for the term beponing 
on the 1st May, 1969 and codiog on 
the 30th April, 1970, and da com-
municate to this House the names of 
the members so nominated by Rajya 
Sabha." 

MR. SPEAKER: The question is : 

"That this House do recommend to 
Rajya Sabha that Rajya Sabha 
do agree to nominate seven 
members from Rajya Sabha 

. to associate with tbe Committee on 
Public Accounts of the House for 
tha term beginning on the 1st May, 
1969 and ending on the 30th April, 
1970, and do communicate to this 
House the names of the members so 
nominated by Rajya Sabha." 

The motion was adopted. 
(iii) COMMITTEE ON PuBLIC 

UNDIIRTAKlNGS 

SHRI G. S. DHILLON 
Taran) : 1 beg to move ; 

(Taran 

··Tbat the members of this House do 
proceed to elect in the manner 
required by sub-rule (I) of Rule 
3118 of the Rules of Procedure and 
Conduct of Business io Lok Sabha, 
teo memb<rs from amOD& them-
selves to serve as members of the 
Committee on Public Undertakings 
for tbe term bepooiog 00 the lst 
May, 1969 and ending on the 30th 
April, 1970." 
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MR. SPEAKER: The question is : 

"That the members of this House do 
proce:d to elect in the manner 
required by sub-rule (1) of Rule 
3128 of the Rules of Procedure and 
Coaduct of Busioess in L()k Sabha, 
ten members fcom among thomselves 
to serve as ~rs of the Com-
mittee on Public U adertakings for 
the term beginning on the lst May, 
1969 and ending on the 30th April, 
1970." 

The 1rnJtion was adopted. 

SHRI G. S. DHILLON: I beg to 
move : 

"That this House do recommend to 
Rsjya Sabha that Rajya Sabha do 
agree to no:nioate five m=bers 
fcom Rajya ~ a to associate wi th 
lhe Committee on Public Uadertak-
iogs of the House for the term 
b.ginniog 00 the lst May, 1969 and 
ending on the 30th April. 1970, and 
do communicate to this House the 
names of the members so nominated 
by Rajya Sabha." 

MR. SPEAKER: The question is : 

"That this House do recomm:nd to 
Rajya Sabha that Rajya Sabha do 
agree to nominate five members 
from Rsjya Sabha to associate with 
the Committee on Public Undertak-
ings of the House for the term 
beginning on the lst May, 1969, and 
ending on the 30th April, 1970, and 
do communicate to this House the 
names of the members so nominated 
by Rajya Sabha." 

The motion was adopted. 

l~  ... , 

DEMANDS FOR GRANTS-Contd. 

MINISTRY OF INDUSTRIAL DEVBWP-
MENT, INTEll.NAL TllADE AND 

CoMPANY AFFAW-Contd. 

MR. SPEAKER: As I said earlier, 
only the Communist Party has not parti-
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cipated in this debate till now. After that 
I shall give a few minutes to KripaJaniji 
and Olle or twn Coagress Members also. 
Anyway. the time is short and we have only 
20 or 2S minutes. 

SHRI INDRAJLT GUPI"A 
pore) : The total time allotted 
hours. 

(Ali-
is six 

MR. SPEAKER: We have about an 
hour and a half but the Minister takes a 
little more time than the others; he has 
to reply to all of you. 

SHRIINDRAJIT GUPI"A: I hope he 
is not indisposed again; he is not to be 
seen. 

MR. SPEAKER: I think the Minister 
is replying ... (illlerruption.) The Minister 
may come. Shri Indrajit Gupta, 
Kripalaniji and then on this side Mr. Bhola 
Nath. 

SHRI S. M. BANERJEE (Kanpur) : 
I rbe on a point of order. Shri Ahmed 
may be present or may not be present : 
there is the other Minister. But a serious 
allegation had been made in the House 
that the Minister bad married a second 
time. I wanl to know ... (/nterruption). 

"" ~  (ir:1): ~ nr ~ Iil~ 
'liT ffi ~ ~ ? ~ it~  m<ft ft 
~~~I 

"" ~ ftnI1l (l!'i'I1:) : ~ ~ if 
~ u;ilf ~ ~~1 t. 1I ~ 'liT ~ 
~ ~r ~  1I ~ ffi 'Ii'{ ~~ t ? 

"" ~ ~ ~ ~  
IifJJ"IIl it; fun!: ~ it~  ill itmr m<ft 
~ t 1 ~~ ~i  miJit 
~I ••• ~  ••• 

MR. SPEAKER: Are we going to 
slop the work, or the House and find out 
who has married whom? Is thaI what we 
want to do now? 

"" rn" ~ ~  : 
~ ~ ~~1 m;{t ott ~ 
~ iI"ifT1fT t)1fT ~ I ~ 

lIi : ~ In i~~1 


